253 Papers Laid

Amendment) Rules, 1977 publish-

ed in Notification No. G.S.R. 916

in Gazette of India dated the 16th
July, 1977. [Placed in Library.
See No. LT-840/71.]

REVIEW AND ANNUAL REPORT, FIC. OF
CoAL MINEs AUTHORITY LTD. (COAL
INDIA, LT1D.), 1973-7T4 AND STATEMENTS

THE MINISTER OF ENERGY
(SHR] P. RAMACHANDRA): I bYeg to
lay on the Table:—

(1) A copy each of the followirg
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:

(i) Review by the Government
on the working of the Coal Mincs
Authority Limited, Calcutta (now
known as the Coal India Limited)
for the period from 1st May, 1973
to 31st March, 1974.

(if» Annual Report of the Coal
Mines Authority Limited, Calcutta
(now known as the Coal india
Limited) for the period from 1st
May, 1973 to 31st March, 1974
along with the Audited Accounls
and the comments of the Comp-
troller and  Auditor Yencral
thereon. [Placed in Library. See
No. LT-841/77].

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the above papers.
[Placed in Library. See No. LT-
841/77].

(3) i\ statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the Annual Report®
of the Bharat Coking Coal Limited
for the year 1974-75. [Placed 1n
Library. See No. LT-842/77].

——

SRAVANA 5, 1899 (SAKA) 254

12.28 hrs.

COMMITTEE ON PRIVATE MEM-

BERS' BILLS AND RESOLUTIONS
FoURTH REPORT

SHR] M. RAM GOPAIL REDDY
(Nizamabad): I beg to present the
Fourth Report of the Committee on
Privated Members' Bills and Kesolu-

tions.
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SHRI JYOTIRMOY POSU ((Dia-

“mond Harbour): I have given you

notice

MR. SPEAKER: Will you kindly
come and discuss with me in my

Chamber?

SHRI V. ARUNACHALAM (Tiru-
nelveli): In connection with the
letter written by the Prime Minister
to the Chief Minister of Madras....

MR. SPEAKER® Piease come and
discuss with me. No, discussion here.
Dlease come to mv Chamber.

SHRI JYOTIRVOY: BOSU: I
have written to you.

MR. SPEAKER: You have written
to me but I would like to discuss it
with you before 1 allow it.

*The Report was laid on the Table on the 11th August, 1976.



